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· (b) the tot'll areas in those States 
proposed to be brought under irriga-
tion during 1991-92'! 

. THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHA-
RAN 3HUKLA): (a) and tb) The 
additional area brought under irriga-
tion in t"te 3' States is as under:-

1990-91 1991-92 

fishery haroour besides 7 tish landing 
centres in Orissa for facilitating the 
exploitation of marine. resources along 
the Orissa coast. Besides. a NORAD 
Assisted Orissa fisheries District 
Development Programme (Kasafal) is 
under implementation since March, 
198.5. The objective of this project is 
to 1mprove general standard of living 
of the popuiat;on of Kasafal. 

(Antici- (target) Ttlimslation] 
pated) (in thousand 

hectare) Communication Facilities in Rural 

Orissa 
Maharashtra 
Madhya Pradesh 

117.32 
128.50 
188.00 

54 
73 

140 

Dhamara H!ohin~ Harbour in O•issa 

2271. DR. KARTIKE5WAR 
PATRA: \Viii the Minister of AGRl-
C_tJLTURE be pleased ~o state: 

. (a) the Cent:-;tl as!>istance gi\.en uplo 
March 3!, 1991 and proposed to be 
given to the Dhamara Fishing Har-
bour in Balasore Distrkt of Ori~sa: 

(b) the actwn takenjpropused to be 
taken to upirade it to a major fish-
ing barbour; and if not, the reasons 
therefor; and 

(c) the act:m; takenjpropcsed to be 
taken for t~1e exploitation of vast 
marine resources along the Orissa 
coast? 

THE MINJSTEJ{ OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHA!\DRAN): (a) The total 
Central assistan:e given to the Gov-
ernment of Orissa for the Dhamara 
Ftshing Harbour is Rs. 69,22,335. 
No further amount is due. 

(b) No proposal for upgradation of 
Dbamara fishing harbour has been 
received from the State Government 
of Qrissa. 

(c) Government of India have san-
ctioued three mJ•or and one major 

areas 
2272. SHRI RAM NARAJN 

BERWA: 
SHRI G. DEVARAYA 

NAIK: 

Will the Minister of COMMUNJ. 
CA TlOi\IS be pleased to state: 

(a) whether the Gov·.!rnrue.tt pro-
pose to formulate a special scheme to 
provide communil:ation fadities to 
rural tribal and hilly areas; and 

(b) if s;J, tbe details thereof and the 
amount carm:uked therefor in the 
Eighth Plan'? 

THE DEPUTY MINISTER IN 
THE MINlSTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA 
li.IAIDU): (a) Yes, Sir. 

(b) The draft 8th plan (1990·95) 
proposals for the rural and tribal/hill 
areas of the Department of Telecom-
munications providt. for provision of 
telephone connection practiclllly on 
demand anJ provision ol telephone 
facility in each Gram Panchayat by 
the end of the Plan. This envisages 
addition d around 10.6 lakh Jines of 
1-:ocal Switching capacity for provi-
SIOn of 8 lakh new connections at a 
cost of aro~md Rs. 5100 crores in the 
rural areas. The Tribal S1.1b Pl:tn en-
visages addition of around 2.85 lakh 
lines. ~f local switching capacity for 
proviSion of 2.45 lakh telephone con-
nections and 650 Telex lines besides 
6 notional telex exchanges at an esti-
mated outlay of about Rs. 1040 crores. 


